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S1. No. State/UTs Capacity (MW)

29. Manipur 0
30. Mizoram a0
31 Meghalaya 82
32. Nagaland 0
33. Tripura 828
34. Andman and Nicobar Islands 0
3s. Lakshdweep 0

TotaL 88537

Demand and supply gap in power sector

310. SHRI DHIRAJ PRASAD SAHU: Will the Minister of POWER be pleased

to state:
(a) whether power sector of the country has been caught in multiple crisis;
(b) if so, the details thereof;

(¢) whether the power problem lies not in installation flaws or generation
capacity but the real problem lies in the estimation of demand and the actual

availability;
(d) if so, the details thereof; and
(¢) the corrective measures taken by Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI
JYOTIRADITYA MADHAVRAQ SCINDIA): (a) and (b) Power sector is facing
numerous challenges, which, infer alia, include shortage of fuel such as coal and
gas, poor financial health of Distribution Companies (DISCOMs), transmission and

distribution losses, etc.
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(¢) and (d) As per the 17th and 18th Electric Power Survey (EPS) conducted
by Central Electricity Authority, the All India Peak Electricity L.oad (APEL) and the

actual demand at Power Station Bus Bars during the last four years are as follows:

Year Annual Peak Electric Load at Power Deviation (%)

Station Bus Bar (in MW)

As per EPS Actual

As per 17th EPS

2009-10 131413 119166 93
2010-11 141678 122287 137
2011-12 152746 130006 14.9

As per 18th EPS

2012-13 143967 135453 59

From the above, it is seen that the Peak Electricity Demand as per 17th and
18th EPS were slightly higher than the actual peak electricity demand in the country.
Therefore, the estimation of electricity demand is not a reason for power sector crisis

in the country.

(¢) Several steps have been initiated by the Government to meet the
challenges in the power sector, which, inter alia, include persuading Ministry of
Coal and Coal India Limited (CIL) to enhance production of coal in the country;
import of coal, to the extent technically feasible, to bridge the gap between its
requirement and availability from domestic sources; thrust on ramping up production
of coal by captive coal block allottees from existing mines and to expedite
commissioning of new coal blocks; initiation of steps by Ministry of Petroleum and
Natural Gas to augment production of natural gas from the gas fields/wells and
encouraging import of gas in the form of Liquefied Natural Gas and also making
efforts for import of gas through international pipelines projects; and notification of
a scheme for financial restructuring of the state distribution companies (DISCOMzs)
by the Ministry of Power on 05.10.2012 to enable the turnaround of the state
DISCOMs and ensure their long term viability, etc.



